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Employees' Provident Fund Scheme 

4069. Shri Abdul Salam: Will the 
Minister of Labour and Employment 
be pleased to state: 

(a) whether it is a fact that under 
the Employees' Provident Fund 
Scheme the balance, if any, of a com-
pany's contributions to an employee's 
provident fund is not returned to 
that company after the Provident 
Fund Account of the employee has 
been wound up; and 

(b) if so, how such balance is uti-
lised? 

The Deputy Minister of Labour 
(lihri Abid Ali): (a) Yes. 

(b) It is proposed to utilise this 
balance for the creation of a Special 
Reserve Fund to help workers whose 
provident fund accumulations have 
not been deposited by their employ-
ers. 

Wakf property in U.P. 

470. Shri D. C. Sharma: Will the 
Minister of Rehabilitation and 
Minority Affairs be pleased to stale: 

(a) how much of Wakf property in 
Uttar Pradesh has been released so 
far; and 

(b) what arrangements have been 
made for its proper up-keep? 

The Minister of Rehabilitation ... 
Minority Affairs (Shri Mehr ChaaIl 
Khanna): (a) 6(1 properties. 

(b) The Sunni/Shia Board in 
whose favour the wakf properties 
have been released are responsible 
for their up·keep. 

Rubber Cess Collection Board 

471. Shri PunnoOSe: Will the Minis-
ter of Commerce and Illdwotry M 
pleased to state: 

(a) what is the estimated cess to M 
collected by tille Rubber Board in tho! 
years 1958-59 and 1959-60; 

(b) whether there is any arrear and 
if so, how much; 

(C) whether the Board has recom-
mended expansion of staff to expedite 
collection; and 

(d) if so, the action taken by G<Jv-
ernment? 

The Minister of Commerce (Slid 
Kanungo): (a) and (b). The estimated 
cess and the arrears for the years 
1958·59 and 1959·60 were as indicated 
below:-

Year Estimated Arrears 
Cess 

Rs. R •. 

1958-59 . 33,35,316 16,16.99r 
1959'60 33,44,289 25,5 2•265 

(c) Yes, Sir. 

(d) The proposals are under COD-

sideraHon. 

Co-operative Coffee Houses 

'72 J Shri A. K. Gopalan: 
~ . L Shri Kunhan: 

Will the Minister of Commeroe .... 
Industry be pleased to state: 

(a) whether i' is a fact that re-
trenched workers of India Co«-




